
IN THE CENTRAL ADMINISTRATIVE TRIAUNAL 
AHMEDABAD BENCH 

O.A. No. 
T.A. No. 500/93 

DATE OF DECISION 	16th September 1993 

Shr'Harisingh C. Solanki. 

Shri D.TT Pandya 

Petitioner 

Advocate for the Petitioner(s) 

Versus 

ini000f Iniaan0thorg 	Respondent 

Advocate for the Respondent(s) 

CORAM: 

The Hon'ble Mr. N.E Pte1 	 Vice Chairman. 

The Hon'ble Mr. V. Raakrishnan 	Member (A) 

I. Whether Reporters of local papers may be allowed to see the Judgement 

To be referred to the Reporter or not ? 

Whether their Lordships wish to see the fair copy of the Judgement ? 

Whether it needs to be circulated to other Benches of the Tribunal? 



 

Harisingh Chelsinghji Solankj 
Bhan]coda, 
Taluka V  iramgan, 

District Ahredabad. 

Advocate 	Shri : .N. Pandya 

Versus 

1 • 	Union of India 
represened through 
General Manager 
Western Railway 
Churchgate, Bombay. 

2. Prsonne1 Officer, 
Divisional Of fjcex 
Western Railway, RajkOt. 

Advocate 

Apolicant. 

Respondents. 

ORAL JUDGEMENT 

In 

O.A. 500 of 1993 	Date: 16-9-93 

Per Hon'ble Shri N.S. Patel 	 Vice Chairman. 

The applicant wh: has retired from service on 

30-9-1990, ha filed thts present application for correction of 

his birth date from 5-9-1932 to 28-9-34/rearly three years after 

his retirement r-2-99-. It was stated on behalf of the appli-

-cant thataccording to the rncollectjon of the aplicanhe had 

made the last representation for correction of his birth date in 

1985 and no reply has been gi:en to him so far. The application is 

bppelessly oelayed and is summarily rejected. 

(V. Radhakrjshnan) 	 (N., J Patel) 
Member (A) 	 Vice Chairman. 

* AS. 
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Harisingh Chelsirighj i S olanki. 
Bharkoca, 

Tlu}:a V iraTrga, 
District Ahedabad. 	 Aplicant, 

Advocate 	Shri . 9i1. Paridya 

Versus 

1Jnjor of I)L4ia 

repraenteQ thr •ugh 
General tianaer 

Western ailway 
Churchgate, Bombay. 

P rsorrnel Oificer, 
Divisional Off jcex 
Western Failway P aj  ot. 	 Respondents. 

Advocate 

OTAL JTTGIfMENT 
I r 

T0.A.500c 1993 	Vatei 16-9..93 

Per Hon'ble Shrj 1.3. Pftel 
	

Vice Chairman. 

The aopiiccnt wh has rotired from service :Dn  

30-9-1990, has filed this present a.. 	cation for correction of 

ht birth :ate from 5-9-3.932 to 28--34, eirly three years after 

his retirement or 20-8-193. It wa stated on behalf of the pplj- 

-c±nt th.:tt dccoza, ng 	the £collectjon of the aplicant he had 

rne the lait rpresenttion for co..:ction of his birth date in 

1985 aLd no reply has beri gi en to him so far. The aplicatjon is 

hopeLessly 'elayed and is swnmariiv rejected. 

(V • }<adhakrishnan) 
	

Ptel) 

ftrber (A) 	 Vice Chairman. 

*A$. 
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CiP.L\L 	iIITRAI IVE TRI3U'1XL 
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AHDfBD. 

Application No. 	 of 199 

Transrer Application No. 	 Old writ Pet. No. 

C E P. T I F I C A T E 

Certified that no further action is required to be tnken 
and the case is ift for consignment to the Record Room (Decided). 

- Dated: 	/ 

Countersigned : 	 2---- 
- 	-- 

p 

- Soction Offiicer,'Cour'€ Officer Sign. of ting Ass ista. 
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